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The  House reassembled  after lunch at 
three minutes past two of the clock, 

Mr. Deputy Chairman in the Chair. 

MOTION RE. RECENT FLOODS AND 
DROUGHTS IN VARIOUS PARTS  OF 

THE    COUNTRY—contd. 

SHRI NABIN CHANDRA BURA-
GOHAIN (Assam): Mr. Deputy Chairman, 
Sir, India is a very big and large country 
inhabited by more than 600 million people, 
and their economy mainly depends on 
agriculture. Our agriculture is quite prone to 
the vagaries of nature. I would divide the 
vagaries into two categories: One, erratic and 
the other one, permanent. Floods caused by 
the Ganges and the Brahmaputra might be 
regarded as permanent vagaries of nature 
which erode, to a great extent, the economy of 
the country. The vagaries of nature have been 
causing enough erosion to the economy of 
India. Therefore, I would like to know from 
the Minister what permanent steps have been 
taken by the Ministry to eradicate these 
vagaries of nature. I would like to draw the 
attention of the House to an area within our 
country, the Gangetic plains, where the 
Ganges has caused big floods this year. The 
Brahmaputra also likewise has caused rather 
unprecedented floods in Assam. The people 
of Assam suffered from five waves of floods 
and they had to undergo great hardship as 
they had been suffering since long. This year 
the other valley of Assam, the Cachar Valley, 
also had floods. Floods there this year were 
unprecedented. The town Silchar had been cut 
off, the district was completely cut off, from 
the rest of the country due to disruption of 
road, rail and air communications. But due to 
the initiative taken by the Centre and also the 
direct action taken by the Government of 
Assam, people could have relief. It is rather 
gratifying to tell the House that though the 
people of Cachar suffered so much and their 
crops suffered so much, as I come to know 
from the Chief Minister 

of Assam, the kharif crop of Cachar this year 
will be more than it was last year. This could 
be possible due lo the inspiration and 
guidance offered by the Government of 
Assam and by many non-official 
organisations at the initiative of the Centre. 
So the credit goes to both the Governments, 
the Central Government and also the State 
Government, and also to the public of India 
who were kind enough tc give proper and 
immediate succour to the suffering people 
there. The conduct of the people of Cachar 
proves that the initative of the public as also 
that of the Government can inspire the people 
at the time of hardship. 

I would like to draw the attention of the 
House through you, Sir, as to-how much 
economy of the country had suffered due to 
the floods. I am citing only the amount of loss 
incurred by a small fragment of the whole 
area of India. The average annual loss in 
Assam due to floods, for the period 1953—74, 
is Rs 168 crores. Therefore, the total loss 
during these years comes to Rs. 3,696 crores. 
The year 1975 has been more or less a 
floodless year in Assam. Yet the damage 
came to Rs. 120 crores. For this year I do not 
have the exact statistics; the Ministry might be 
knowing. But I think the total loss would not 
be less than Rs. 150 crores. According to 
flood control experts, only Rs. 500 crores are 
needed to bring about an effective control of 
the floods of the Brahmaputra. Sir. there is 
now one Flood Control Board for the 
Brahmaputra. But in spite of its sincerity, in 
spite of the hard task that it has taken up, there 
is no effective control of floods due to psucity 
of funds. The Ganga and the Brahmaputra 
have become important at present not only 
because of the floods that they cause but also 
because of the international issues involved in 
respect of their waters. The Ganga originates 
in Nepal and running through India falls into 
the Bay of Bengal through Bangladesh. In the 
same way, the Brahmaputra originates in 
Tibet, now a part of China, runs through 
Assam and falls into the Bay 
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of Bengal through Bangladesh. So, these two 
rivers have grown in importance because of 
the international issues involved. Therefore, I 
would submit to the Central Government 
through you, Sir, that these two rivers should 
be regarded as very important and the whole 
responsibility for the control of these rivers 
should be taken by the Central Government. 
Now, international issues are involved bet-
ween Bangladesh and India in respect of the 
Ganga waters. Issues may arise between 
Nepal and India also over this matter. In the 
same way, the Brahmaputra also might create 
international issues between China, India and 
Bangladesh. So, the whole responsibility in 
respect of these two rivers cannot be the 
responsibility of the State Governments of 
UP, Bihar and West Bengal or the State 
Government of Assam. Their Flood Control 
Boards are for controlling the floods in these 
rivers but they cannot directly or indirectly 
get involved in the international issues 
because they cannot take any initiative if 
some international issues are involved. 

A surprising thing that I have come to 
know is that the Flood Control Board for the 
Brahmaputra spends much money every year, 
about Rs. 4 crores. I had the idea that Central 
Government was bearing the expenses 
required for the control of the Brahmaputra 
floods. I have come to know from the 
authorities in Assam that they are not 
spending out of the Central funds but that 
they are spending their own Plan money. If 
they spend the Plan money for this purpose, 
what will be the result? The result will be that 
a backward State will suffer from want of 
funds for implementation of the items in the 
Plan. As a result, a backward State like 
Assam will "become: more backward and the 
imbalance will multiply. So I hope the 
Ministry would consider this problem very 
sincerely and take up the responsibility of 
controlling both these rivers and of manning 
the 

control boards. These are the observations 
that I wanted to make. Thank you. 

SHRI. R. NARASIMHA REDD\ (Andhra 
Pradesh); Mr. Deputy Chairman, Sir, floods 
and widespread drought have become almost 
an annual, regular feature in our national life. 
Now this has surely revealed to us on what an 
illusory ground our agriculture is based. Last 
year when we had a good monsoon, there was 
a feeling that everything was well as far as 
our agriculture was concerned. Immediately 
after that, perhaps to shake us out of that com-
placency, the drought has come and the floods 
have come. Much of our agricultural potential 
depends upon the monsoon. Assured 
irrigation is yet not considerable. 

Coming to drought, this year I think the di-
ought situation is widespread. The entire 
South—Andhra Pradesh, Karnataka, Tamil 
Nadu and Kerala— and Mahrashtra, Orissa 
and many other areas have been hit by 
drought. In my own State, Andhra Pradesh, 
excepting the pockets which come under 
assured irrigation, river delta irrigation, the 
entire dry area is completely affected. In 
Andhra Pradesh, there is one area called 
Rayal-aseema which is a chronic famine area. 
This year in Rayalaseema, in the worst part of 
Rayalaseema in the district of Anantapur, 
tamarind trees, which are supposed to be very 
hardy plants, are drying up. Sir, you can 
imagine the situation when the tamarind tree 
dries up. It is a clear indication, as some 
experts have Scad, that this area, if adequate 
measures are not taken immediately, is bound 
to become arid and even a desert. Our main 
commercial crop is groundnut in 
Rayalaseema. Our food crop consists of ragi, 
jowar and other millets. The millet plant is not 
a hardy plant. It was destroyed due to an 
unprecedented drought in the months of 
September and October. For a period of seven 
to eight weeks, there was not a drop of rain in    
the 
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entire State.   This I had not seen    in my life. 
There is something happening in nature    
perhaps.    Such an unprecedented   situation   
had   not   arison before. I said     about     
grou*nd    nut crop.  Our    peasants     had    
invested in this for purchase of seeds, fertilisers 
and  cultivation     expenses.   What     is the 
return from this?   They may get back the seeds 
or may not even    get the seeds.   On the other 
side we have floods.    These     are     recurring     
phenomena.   I need not speak of    floods 
because  Members  from  those     States have 
already spoken    about it.    But should  we   go  
on  like     this?   When drought or     flood     
comes,     money is pumped into the area,  relief 
work is organised, food centres are started and 
people are fed.   It is all right.   It is said that 
there are  some     gentlemen in this contry—a 
few officers    and  a few  contractors—who     
pray     to  God that every year there should be 
floods and droughts in this country. And un-
fortunately there  seem    to be    some Gods who 
are favouring their prayers. Whenever there is a 
drought,    money is   pumped   and   emergency   
measures are taken on hand.    There is no pro-
per accounting and there is no check how  
money  is  spent.    That     is  why these 
gentlemen pray for these things. My question is, 
is there any measure for     preventing     these      
things?    At least floods could be prevented, if 
not droughts   because  drought  control     is not 
in our hands.   We    may not    be able to  
control nature.    On the other hand we play 
ducks and drakes with nature   and  we   
interfere  with  nature and the  result is drought  
and floods. The  scientists     have     said     that 
the major cause for floods is the denudation  of 
forests.    When     you     destroy forests, the 
Tain    that    falls    on the mountains  is not     
checked.    There  is land erosion and waters 
flow at such a speed that they    bring    down    
the entire soil. On the one hand the river is silted 
up and on the other because of the terrific    
speed    of    water    the embankments give     
way     and     then there are floods.   There is 
one permanent  measure  which     the     
scientists have    suggested    to    prevent   
floods.    | 

They have said that we will not be able to 
solve the problem of foods unless we protect 
our forests and improve our forests. Forests are 
important not only for this, but for many other 
aspects of our national life. I would, therefore, 
request the Government not to treat this as a 
simple problem of Forest Department, but as a 
national problem. We will not escape from 
floods and droughts unless our forests are 
protected. Today these forests are destroyed by 
the very Department which is supposed to 
protect them. In the name of wood, they are 
destroyed. This problem has to be considered 
in all seriousness. 

The second measure to prevent droughts 
and floods is to link up all the rivers of this 
country. This needs plenty of money. But this 
is a problem where money should not be sole 
consideration. Priority should be given to the 
solution of the problem. Once this linking of 
the rivers is done, it will certainly eliminate 
the danger of floods. 

The third suggestion that was given with 
regard to floods is to strengthen the 
embankments of the rivers, not when floods 
come, but before the floods. I have got to say 
that this work has not been dong in many 
areas. Therefore, these permanent stepe to 
prevent floods have got to be taken up in right 
earnest. 

Coming to droughts, unless we improve our 
irrigation potential and increase the ratio 
between assured irrigation and non-assured 
irrigation, it is very difficult to solve the 
problem. There also, Sir, the rainfall has de-
creased. In my own place, in my own district, 
the average rainfall has come down from 40" 
to 22". This is because of the denudation of 
the forests. So, I would say that the permanent 
solution for this is protection and development 
of forests, protection of the existing forests 
and development of new forests. The second 
thing is to undertake relief works. Even the 
money that is given for temporary relief 
should be so spent that the irrigation potential 
in 
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.the village is    improved.    And,    Sir, here 
the importance of minor irrigation comes into 
the focus. In the Ra-yalaseema area, which is 
named after the  great  king,     Krishnadeva 
Raya, .there are hundreds and thousands of 
tanks constructed by the kings of the olden 
days and the other local chiefs. The whole 
countryside is dotted with these tanks and 
there are nearly ten to twenty takns per village 
and my district   has the   largest   number    of 
tanks.   But they    are    not in proper 
condition.   Now,    when    we    have to give 
relief, we cannot ask the people to come to one 
spot    for work.    The solution is to give   
work    and to give Jood to the people   who    
are affected. This can be done only by taking 
up the work of minor irrigation throughout the 
State and we must build new tanks and repair 
the old ones and we   must strengthen the 
bunds and we   should also take up desilting 
work.    If money is pumped into these works, 
we can not only give relief to the   poor   in    
this difficult situation, but also improve the 
minor irrigation potential. We should not 
simply spend money   on   building roads only.   
We    should    not    throw away our money 
like that.    We have thrown away our money,   
crores    and crores on the    construction   of 
village roads.  But  these  crores have  disap-
peared and the roads also have disappeared.   
So, this should not    be done and the 
concentration should be on the development  
of our minor    irrigation potential. Therefore, 
Sir, I would urge upon    the    Government    
to    consider seriously the question    of taking 
permanent measures to prevent these disasters.    
If this is not done, I need not say that in this 
country, where agricultural economy is the 
base of the entire economy and    where    
people    live in seven  lakhs villages, the 
economy would be affected.   This    year    
also we are going to see our agricultural 
economy disturbed by floods and drought 
conditions  and they  are    bound to have their  
effect on the general  economy also.    
Whatever be our   plans,   unless minor 
irrigation is put on a sound footing and unless 
the peasants are made to stand on their legs, 
we cannot pros- 

I thank the honourable Minister of 
Agriculture for having brought this most 
important national subject today for 
discussion in the House. I also thank you, Sir, 
for having given me an opportunity to speak. 
Thank you, Sir. 

SHRIMATI LEELA DAMODARA 
MENON (Kerala): Sir, as the honourable 
Member has just now pointed out, this seems 
to be an annual feature that we have both 
floods and drought condi. tions in different 
areas of this vast country and we discuss the 
situation arising out of these things on the 
floor of the House often. 

Sir, it does not seem to be a simple matter 
of emergency. Both floods ana drought 
conditions have far-reaching consequences so 
far as the economy of the country is 
concerned and many of the States are unable 
to cope with the situation and they are not 
able to bear the losses that have been 
sustained. 

With regard to Kerala, we have had less 
than half the rainfall which we should have. 
Sir, Kerala has a special role toplay with 
regards to both floods and drought. If the 
clouds do not start from Kerala, Karnataka, 
Maharashtra and Tamil Nadu and also parts 
of Andhra do not get rains and the monsoon 
is delayed for them. So, I think it would be 
good for all the southern States to take care to 
see that somehow drought is prevented. With 
proper care and planning, spells of drought 
can be prevented because, as the honourable 
Member just now pointed out, if we had more 
forest areas, probably there would not have 
been this kind of a drought situation in the 
country. If our hydro-electric projects had 
gone ahead and sanctions granted in time, 
probably the drought, even if it had come, 
could have been prevented. 

Sir, Kerala had to suffer a loss of more than 
Rs. 70 crores. The estimated loss of paddy is 
about Rs. 42.43 crores. The estimated loss of 
other crops which are money crops and with 
which it earns foreign exchange for our 
country is about Rs. 30.37 crores. With such 
heavy losses both to the individuals in 
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the State as also to the State Exchequer as 
such, how can the State implement our otner 
programmes? We have an accelerated 
economic programme. But ail that goes astray 
or Tather it does not have the desired effect 
when such things happen. When the State 
finds itself faced with problems beyond its 
capacity to cope with, where else can it turn 
except to the Centre? Therefore, when we 
really request the Government to meet the 
exigencies of the situation and help the State 
Government which are already doing their 
best and which cannot make up the deficit 
which has been incurred in this regard, it has 
to be met by the Centre, otherwise it would 
affect the economoy of the entire country. So, 
therefore, in the larger interests of the nation, 
and in particular in the interests of my State, I 
request that the loss that has been sustained 
by the State may be replenished by the 
Central, so that the accelerated growth that 
has been started in the State may be continued 
without any hinderance. 

Sir, if we say that the entire Rs. 70 chores 
has to be met from the Central Exchequer, I 
konw that the hon. Minister will think that I 
should be really very unimaginative to ask for 
it. Sir, it is not unimaginative. It is actually 
what is required.. But all the same> we are 
willing to compromise on the issue. But, 
nevertheless, see that the Government gives 
enough to let the State stand on its own feet. 

Sir, how many man-days are lost in this 
regard is really something astonishing. So far 
as this year is concerned, in Kerala 30.15 lakh 
persons have been adversely affected by the 
damage to crops. Ginger, paper, groundnut, 
tapioca, banana trees, etc. have been seriously 
affected. Sir, I am not going into the facts and 
figures which are already with the Govern-
ment. But something has to he done with 
regard to the question in general. I request 
that particular care may be taken to see that 
the small State of 

Kerala does not have to bear the lull brunt of 
this drought. It is said that in Japan, land is 
considered as a place for the crop to stand, 
because they just take land as a basis on 
wlrAich everything rests. But in Kerala, time 
has-come when we do not have any scope to 
expand. One of the reasons why there is de-
afforestation is there is no room for the people 
to stay. They have to cut down trees in order 
that they may be able to put up houses. When 
there is this problem, this has " also to be 
planned on a long-term basis. We have also to 
see to the problem of de-afforestation. It is not 
just a question to cut down the forests and make 
profit. In Kerala we can safely say that with all 
the care taken for afforestation and with all the 
programmes for planting trees and growing 
more plantations in forest areas, the main 
difficulty is to provide house-sites for our 
people. Our area is small. Our population has 
grown. We are taking all steps to see that the 
population explosion is prevented and that the 
family planning programmes get the necessary 
acceptance by all sections of the people. But, at 
the same time, it is a fact that there is not 
enough place for the existing population. 
Therefore, the problems which have now been 
highlighted by the floods and droughts can also 
be seen in another perspective and action taken 
to* see that some sort of help is given. 

Once more, I request the Government to see that 
immediate help is given. Sir, sometimes it is no use 
giving help at a late stage. When there is drought, 
the people are without job and immediate relief is 
not' given, how can the people exist? The 
unemployed people will have to be given doles 
immediately. Spraying will have to be done to 
prevent hazards to the crops. The urgent small 
irrigation activities have to be taken up. If > it 
takes more than 6 or 7 months merely to consider 
how much loss has been done and how much 
should be given or not given, it takes away the 
very grace out of the help because sometimes the 
help comes too late. I request the     Government to  
see that 



 

the help that is given should be given 
urgently so that it is of maximum use to the 
State.   Thank you. 

SHRI LAKSHMANA   MAHAPATRO 
(Oiissa);   Sir, as has already     been stated by 
many Members, this has be-come a regular 
feature to have a discussion about the havoc 
that is being caused by natural    calamities.   
What pains me here is that I once again par-
ticipate  in  the  discussions  this year. Despite 
all our suggestions, how is it ihat the 
Governments here and in the .States are not 
attending to permanent measures to get over 
these things? Is it really a problem that is so 
difficult for them to    tackle?   As has already 
been pointed out, as far as flood control is 
concerned, we have many things to been 
pointed out as far as flood control Boards are 
there.    There    have   been different 
committees formed for taking flood control    
measures.   Yet, what is produced by their 
efforts is not implemented in time. Whenever 
some project is Put forth for clearance, it is the 
T.A.C. or some such other organisation that 
comes in the way and delays it abnormally.   
Therefore,   the   flood   havoc becomes  a  
regular feature. 

As far as drought is concerned, we have  been  
trying  to    identify  certain areas which  are 
drought-prone areas. We attend to them in a 
way which does not  give  them  attention     
that  they need and this results in pockets, 
areas and  districts    which are    chronically 
drought-affected.    If required, it Is not 
difficult to tell the names of such areas. One 
such area w,as named    by    Mr. TSIarasimha     
Reddy.    It    was    Rayal- seema.   Similarly, 
Orissa has so many pockets.    Similarly,    so    
many    other States have so many    pockets.   
What has been done during all these years? 
We have   been   planning for   years. What    
is    the net    result      of    this planning?    
The floods wash away our plans or projects or 
the droughts take them to the    skies by 
evaporation or the cyclone blows them to the 
winds. That is what is happening. That    is 
why all our plans are shattered and 

our rural economy is shattered.   Some-how I 
feel that    natural    calamities which also 
include the havoc done oy cyclones, etc. need 
to be better attended to.    And that can be done 
by putting  the  whole matter under some other 
organisation.    It     is not     agriculture which 
can sufficiently attend to it. Of course,  
agriculture  is  badly disturbed by these natural 
calamities or havoc caused by them.    It is not 
the agriculturists or the agricultural sector only 
that is affected by these.   Others also do   
suffer  from  these.  Therefore,     I suggest that 
there should be a natural calamities     
organisation or a department or a ministry 
which should particularly look into  this.    
Otherwise,    it is not getting due attention.   
My fear is that only the agriculture part    is 
being  attended  to.   Even there,  there is much 
that is need to be done.   Now, Sir, what I have 
been saying is that these people every year 
produce some thing.    I mean the agriculturists 
of cur country.    They     produce     something. 
They invest labour, they invest money, and that 
is taken away either by the drought or by the 
floods.   And possibly we have not yet 
calculated or totalled up since the day we 
started planning as to how much damage these 
people suffered during the years.    If we had 
done it, we would have definitely got a better 
realisation of the magnitude of the    problem.    
That is the    reason why possibly, it is not 
getting that much of  attention  which it 
deserves. And it would not have been badly 
attended to.   The decision that the States are to 
get only    advances or loans in  their Plan  
allocations     and nothing beyond that would 
not have been taken.   Because, I feel that after 
all this experience during the years, we could 
have very much said that it is not only a natural 
calamity    but also a national calamity,    and    
the    Centre by itself should look into it.    And 
it could definitely     channelise  the     
expenditure through the State.    You should 
not say that it is against your money that we 
give you this advance of loan.   Therefore. Sir. 
this to my mind is not properly attended to.    1 
think, the result is that our rural    economy is    
badly shattered.  Every year,  whenever we 
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have a good monsoon, we have a good 
expectation of a    bumper    crop    and 
whenever we do not have good monsoon, we    
have    the    expectation of something disastrous 
coming, and ultimately consequently running for 
import of    foodgrains and other things. To that 
extent also we go.   And how it tells on our 
prestige, on our economy, etc., we have very 
many times ana. lysed.   These natural 
calamities, whether they be floods or    drought, 
as usual,    affect the lower strata of the people.    
The     agricultural labourer is the worst affected    
person.   He is the first casualty.   If it is a flood, 
his small hut    built on an    encroachment land 
sometimes is washed out. He does not get 
money to put it up again.    And if he is  an     
agricultural    worker,    the drought makes the 
crop so bad that he has no avenue for employing 
his own labour and, therefore, he goes without 
food.      Therefore,     the     agricultural 
labourer needs all the help, the best of attention.   
But    somehow    our States, whenever they do 
something, whenever they  speak of labour  
intensive programmes being taken up, they do it 
in such a way that no agricultural labourer is 
really benefited.    It is only those people who 
are  accustomed to earth-cutting,  and not the 
real agricultural labourers, who get the benefit 
because they move either to Jammu and Kash-
mir or to any place wherever they are required.   
And   the  rural  agricultural labourer   usually  
employs   himself   in the field in the 
transplanting and other agricultural operations. 
He does not go there   for  earth-cutting.   He  
does   not move to such a distance to    do    that 
earth-cutting, and he is not accustomed to that.    
Therefore,    the    agricultural labourer does not 
really get the benefit though he has been the 
worst affected person.   Now, coming in 
particular to my State this year, the picture is a 
bit different.   Last    year    when    I    was 
speaking about the  horried  conditions caused  
by     drought the  position  was different from 
what I shall be narrating now.    The State had 
good monsoon in the    beginning.    
Agriculturists had started their agricultural    
operations 

and the crop was coming up. But unfortunately 
immediately after   transplantation we had a 
very long spell of dry season, a spell lasting 
over one and a half months. We had only three 
days of rain and then again the dry spell 
started.   That is exactly what I want to 
highlight.   Now, the State   Government 
immediately after these three or four days of 
rains    possibly felt that something could be   
made up and the position could be saved.    But 
now the dry spell is again there and there are 
no rains. We had rains only on four days, i.e., 
on 16th, 17th,   18th andl9th October.   From 
August 15, the day of Independence 
anniversary till October 16, in a period of two 
months, in some areas    there was not a drop 
of rain. Therefore  the  whole    crop    
withered away.    What can    you   expect   
now? That was the real season and that was the 
real time    when the crops wGuld have 
blossomed and would have taken nourishment 
from  the  earth.     Now-after the  rains,  even 
if  we see  some plants green we do not expect 
anything to come out of them, there will be no 
corn at all.  Therefore,  any  estimate at this    
stage to the effect that there will be this much 
of yield or this much of return, will be an 
incorrect estimate. To my mind, it    will be all 
arid and there will be no crops at all from those 
lands that have been affected. 

So far as the extent of this drought in the 
State is concerned, I need not go into the 
statistics because my friend, Mr. Nanda, who 
spoke before me, gave you a very detailed 
picture. He gave you the statistics of the 
districts in the State that have been affected.   
Out of 3,500 panchayats in the State    nearly 
2,800 panchayats    have been  affected. 
Everywhere what is    now    wanted   is 
money, water for drinking and for the next 
crop and work for these people. These are  the 
three important things that are necessary.    As 
you know. Sir, and as he stated, our people in 
their anxiety to save their crops because of the 
heavy    investment that they had made in 
labour and    mcrey ct down the embankments  
of tanks and other reserviors where they had 
some water in store.   These embankments aid 
re- 
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serviours are again to be repaired. There is 
not a drop of water in many villages for the 
purpose of drinking at the moment. After this 
second dry spell I do not know what 
catastrophe will be befalling the area. There 
is no water in the land. The paddy crop has 
been lost, the kharif crop has been lost, the 
cash crops have been lost and there is no 
prospect of a rabi crop because there is no. 
water in the tanks which could have supplied 
water for the rabi crops. This is the general 
picture of the State caused by drought. Now, I 
will come to another thing. 

After the announcement of the 20-point 
Programme, our State Government also made 
a declaration that Rs. 4 per day was to be 
given as minumum wage to the agricultural 
labourers. But in many areas the agricultural 
labourers are not getting even Rs. 1.50 per 
day. What their condition will be, you can 
very well visualise. "That agricultural labour 
is to be first attended to but, as I said, there is 
a great amount of hesitancy. What is first seen 
to by the officials doling out relief in the 
shape of loan is, that there should be proper 
repayment of the loan. But, have you ensured 
the agriculturist that his labour will be repaid? 
If drou^it has taken away his labour, he 
remains unpaid and then you want the agricul-
tural labourers to ensure that he will be able to 
repay the loan and only then you give him the 
money. That is too bad. The agricultural 
labourer is getting this sort of treatment. I feel 
that there should be a change in the attitude 
towards them. During the period when nature 
is unkind to them, we should not be hesitant 
in giving relief to the agricultural workers 
who are the worst affected. As I said, the 
Scheduled Castes and the Scheduled Tribes 
form the greater strength of the agricultural 
labourers. My feeling is that there is a long 
gap in OUT realisation about this matter, and 
the attention being paid to it. 

The hon. Minister was saying that of all the 
States that have been badly affected by 
drought Orissa is one whose 

case or wnose application ior gram is • still 
under consideration. My submission is that a 
delay in assistance means no assistance. Of all 
the States, Orissa is the most backward State 
with very little funds for its own expenditure 
and if cannot manage matters unless • you rush 
in help early. So far, a Central team for 
assessing has not been deputed and it that team 
is deputed and it goes there and then makes an 
estimate and then money is sanctioned, it will 
be too late. The people will be suffering. 
Therefore, Sir, I suggest that immediate 
assistance may be granted. 

The second thing that I want to submit is 
that a greater and speedier attention be paid to 
permanent measures. To my m^nd. 
sometimes it is not getting precedence over 
temporary measures. Mr. Narasimha Reddy, 
when he was participating in the discussion, 
said that there were some officers and 
contractors who pray for such things to come. 
Some people have said that there are some 
politicians also who pray for such things to 
come because this is also the cause of politics 
sometimes. Let it not be so because people 
really are not to be played with in this 
manner. They have been neglected too much 
already and we should not do anything that 
will upset our whole economy and planning. 

Finally. Sir, I want to point out that this 
year—not only this year, it has been a feature 
for the last about twenty years—the town of 
Farakka where our barrage is situated and the 
town of Dhulian are being badly eroded and 
this process has been continuing for-a very 
long time. The old town of Dhuian as well as 
the new twon suffer from erosion and no 
attention is being paid either by the Centre or 
by the State. The State Government feels that 
the Centre should take upon itself the 
responsibility to attend to it because it is a 
very serious problem and if it is not attended 
to in time, it might result in the disappearance 
of these two towns of Dhulian and Farakka in 
affected by    drought,    Orissa is one 



99 Re Floods and [ RAJYA SABHA ]       in various parts of 100 
droughts the country 

 



101        Re Floods and [3 NOV. 1978]         in various parts of             102 
droughts the country 

 



103       Re Floods aria        IRAJYA SABHA]      ( in vafiows parts 0/ 104 
droughts the country 

 



105 Re Floods and [3 NOV. 1976] in various parts of            106 
droughts 'the country 

 



107 Re Floods and [RAJYA SABHA] in various parts of 108 
droughts the 

country 
cannot complete the discussion. There, fore, I 
would request the speakers to keep to the 
time. 

SHRI IRENGBAM TOMPOK SINGH 
(Manipur): Mr. Deputy Chairman, Sir, it is 
really a privilege for all of us that even in this 
emergent session the drought problem an^ the 
flood problem are also being discussed. 
Thanks to Babuji for giving us this 
opportunity. I have been listening very 
carefully since morning to the speeches made 
by different speakers and have been educating 
myself as to the magnitude of the problem in 
different States. I belong to a small State 
where our problems are also the same as those 
cf Assam. Nevertheless, beftore coming to my 
State, I will pose some questions to the senior-
most Member, i.e. Babuji, looking after floods, 
irrigation and agriculture. Day in and day out, 
we have been discussing the flood situation. 
Even before coming here, as a student of 
Geography I learnt many things, specially that 
India is a country of contrasts. In some parts of 
the country there is famine, while in some 
other parts things are in abundance. In some 
areas there is flood, while there is drought in 
some other areas. Regional disparity in this 
country is tremendous. Therefore, until and un-
less we have a concerted national famine and 
flood on an od hoc basis, difficult to solve the 
problem. We cannot tackle all the problems 
like drought famine and uood of an ad hoc 
basis. Remedial measures can be taken only 
partially. The very simple fact is that rivers of 
different type are flowing in different parts of 
the country; the nature of those rivers is also 
different. For example, the Ganga, the Jamna 
and the Brahmaputra are snow-fed, rain-fed, 
tributary-fed rivers. Rivers in the south are not 
snow-fed. As my colleague, Shri Narasimha 
Reddy, rightly pointed out, we should have a 
concerted approach. Unless there is 
construction of big dams on a scientific basis, 
it will be very difficult to control the flood 
problem. Just as we have a foreign policy or a 
home policy or a scientific policy or a forest 
policy, we should also have a policy in regard 

MR. DEPUTY CHAIRMAN: I will 
request the Members to stick to the time 
because we have a list of 12 more 
speakers and unless we cut out some of 
the speakers towards the end,    we 
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to flood control.      What this country has 
been lacking in—or what the leadership 
has not thought seriously and properly 
about—is a Himalayan policy. From time 
immemorial, the Himalayas have stood 
against aggression or invasion from the 
northern parts. The Himalayas have given 
life to us.   Wita-eut the Ganga or the 
Jamna or    the Brahmaputra    originating    
from    the Himalayas there would not 
have   been the  Indo-Gangetic  Plain.    
Conversely, the rivers have also done 
some harm to us every year through 
floods. Therefore,   we  should  have  a     
Himalayan Policy also. The reason why I    
have brought the Himalayas into the 
picture is this.   All these big rivers flow 
from the Himalayas and come down to   
the valley or plain areas.   There are also 
the tributaries of these rivers, merging 
into these big rivers.   All of a sudden, 
these tributaries are in floods and these 
big rivers are also in floods and   they 
affect large areas in Bihar or UP    or 
West Bengal or Assam.   The quantum of 
the water brought in by these tributaries 
and these big rivers is such that they 
inundate large areas.   The rivers are also 
silted.   So erosion takes place. 
Deforestation has been taking place— 
cutting of the forest trees is not a new 
phenomenon—for  the last  so     many 
years.   That is because we do not have a 
proper forest policy.      Unless    our 
forests are properly looked after, this 
problem will not  be     solved.    River 
banks  are not     strengthened.    Every 
year we discuss this problem;    every 
year this problem of flood is bound to 
occur in some part of the country or the 
other.   This year I had the opportunity of 
travelling from Assam through Bihar.   
Most of the Members have expressed the 
problem of their    States. We are the 
most affected people. When there is a 
flood threat to    Assam or Bihar I cannot 
come to Delhi because the Assam Mail 
will be suspended; I have to come by air.    
The whole    of Bihar is just like an 
ocean. We people coming from the hills, 
have not seen the ocean properly. Rarely 
have   we seen an ocean.    While 
travelling through Bihar, it is as if we are 
in   the midst of an ocean.   Then air-
dropping     | 

of foodstuils from planes and helicopters, 
when there is no space to drop them, is a 
problem.   That is the problem.    We 
cannot imagine how those flood-aii'ected  
brothers  and sisters    in Bihar and other    
places will suffer during those flood-
stricken days.     And this is not the plight 
of Bihar only. The same is the case with 
the neighbouring State of Assam.   Thrice 
Cachar district has      been     affected.     
For more than    60    days    Cachar    
was under water. This is a common phe-
nomenon.   Mr.     Deputy     Chairman, I 
am conscious of the time-limit   that you 
have put.   Now in the matter   of 
allocation in the Fifth Five Year Plan, 
Bihar, Babuji's home State, tops   the list.    
It comes    first    with Rs. 60.30 crores.    
West  Bengal     comes  second with Rs. 
55.17  crores.      Then  comes Uttar 
Pradesh with Rs. 35.93 crores. And at the 
fourth position is Punjab with Rs.22.30 
crores. And in the case of some of the 
smaller at hill States where there is no 
flood at all, there is no allocation. Thank 
God. Now this is regarding allocation of 
funds.   But in   regard   to  the    
spending   of    this money,     the     
Central     Government should always be 
carefuL   We have a common    pool    for    
the    different parts     of    the     country. 
For example, in my own State we are 
depend-begging for money from the 
Centre. We are not in a position to stand 
<5n our own    legs.    We are all the time 
begging for mennoy from the Centre. We 
are being fed from the exchequer's 
money.   So when we take up a national 
scheme like flood control or    any other 
scheme,  the question of proper 
utilisation of the money should always be 
looked into very carefully.    It    is very 
doubtful whether the concept of planning    
that    we    have     adopted, whereby we 
give allocations from year to year, from 
Plan to Plan, will succeed if we do not 
have a proper evaluation as to how the 
money was   spent and whether the 
money spent actually went to the 
intended place or not. Some of my     
friends have rightly pointed out that even 
contractors, officers and engineers take 
away a lot of money-Not only that, some 
big politicians are 



 

[Shri Irengbam Tompok Singh] also 
involved in this scheme or that scheme. 
That is well known to all of us. 
Therefore, while tackling this problem 
of flood control, while building tbis dam 
or that dam, we have to ensure that the 
money spent has been properly utilised. 
If we are not in a position to see that the 
money spent really goes to the intended 
place to the maximum extent, we will 
cut a sorry figure with our schemes. We 
are all sitting in Delhi and discussing 
problems of the country. All the leaders 
are sitting in Delhi. When there is flood, 
the leaders go to the flood-affected areas 
by helicopter, including our beloved 
Prime Minister and Babu-ji. When there 
is no flood, how many times our Central 
leaders have visited those places, I do 
not know. 

SHRI JAGJIVAN RAM; Many times. 

SHRI IRENGBAM TOMPOK 
SINGH: Therefore, it would be more 
useful if more leaders pay visits to such 
areas before the flood comes and 
precautionary measures are taken in 
time. And when floods come beyond the 
control of human effort. We should give 
sufficient relief to the flood-affected 
people. Only the starving people know 
what is starvation. Similarly only flood-
affect-eji people know what is the 
misery and sorrow caused by flood. 
Only people hit by an earthquake know 
what is an earthquake. Most of us are 
sitting and speaking here in Delhi. We 
are not so much affected because though 
we may be affected in our home town, 
we have a house in Delhi; we are fat-
salaried people and we do not have to 
face starvation. So we should very 
seriously ponder over the problems of 
the people affected by floods and other 
natural calamities. 

We have just spoken about drought-
prone areas. Now there are certain areas 
which are arid because of the climate 
and so on. Leaving aside those places, 
we find that even in places where there 
is the highest rainfall such as hill areas, 
there is no drinking water. In certain 
places, though there ia green 
vegetation, they have to travel 

miles to get drinking water.   I   would like  
to  tell our  senior leaders     like Babuji 
that the life of human beings right from 
Ladakh onwards down to Mizoram is such 
that they have    no water,  no  road,  no 
electricity.    Even the grass in front of my 
flat is better looked   after  than  the  
human  beings elsewhere in the country.   
Life in Delhi is very good because people 
are looked after well. We have water here,   
we have light.    But human beings living 
in  farfetched Himalayan  terrains     or 
living in the Bastar region of Madhya 
Pradesh are not properly looked after, This 
is so after we have    completed 27 years 
of    independence.      Merely shouting 
high-sounding phrases such as socialism, 
democracy and secularism does not solve 
the problem.    I    have digressed a little.   
But I would appeal to the good sense of 
our national leaders to formulate some 
policy for floods or river policy in order to 
tackle this national problem. Otherwise 
some    of our States, big and small, would 
remain backward.      There    is    already     
an attempt  to  get the maximum money 
from the Central Government, by each 
State Government.    If  something     is 
not done in this    direction, disparity will    
continue to be there    between regions. 

SHRI K. K. MADHAVAN (Kerala): 
Sir, I rise to place before this honourable 
House the special situation in which my 
State is piaced. As is well known, Kerala 
is one of the States which has the highest 
amount of rainfall. But strangely enough 
this year rainfall was much less and much 
later. The Southwest monsoon by passed 
Kerala into the Northern States to no-
body's gain and nobody's benefit. The 
result is here is a State in the southern 
end of the country struggling actually for 
want of fruitful agriculture this year. As 
you know, Kerala is deficit in foodgrains. 
We depend to a large extent on the 
foodgrains given by way of rationing. .If 
such a State is affected for want of 
rainfall, one :an imagine the difficult 
situation in which it is placed. Kerala has 
the uiique position of being a State where 
we have more commercial crops than 
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food,     crops.   There     the     first crop 
season begins around the first week of 
June, when the South West Monsoon 
visits the State every year.   This year it 
was late and actually did not visit for over 
a   month and a half.   Whatever rain the    
State got was scanty. The result is that the 
first crop has actually failed. The entire    
seeds    the peasants had with them were 
sown by that time and these have failed to 
produce    anything.   Whatever little rain 
there was has not given any solace to the 
State so much so the main crop of Kerala, 
namely, paddy, which has to be harvested 
in September or October, feed the people 
is practically nil. The devastating1 effect        
of drought    in Kerala, which is of an 
unprecedented nature is somewhat 
peculiar compared to the position in other 
South Indian Stater.   Kerala has an 
additional disadvantage.   Kerala got a 
large number of long-term    crops.    For    
instance, there are crops like coconut, 
arecanut and such    other crops that are of 
a perennial nature that yield perennially. 
They are  at  a  disadvantage now because 
they are items of    agriculture which 
depend very largely on water, on    plenty  
of    water.   Kerala has a heavy rainfall 
and it is that rainfall which    sustains 
these    long-term and perennial crops.   
The terrain there is of a peculiar character 
which enables it to retain water and it is 
that retained water  which  is    required 
for    these crops.   So, if the rain water 
which we should get in plenty is not there, 
none of these crops can grow. Because   of 
this drought, because of the shortfall On 
rains and because of the late coming of the 
monsoon, all the crops in the State are 
going to be affected in    the current 
season and also in the future seasons of 
the year.   When only people calculate or 
estimate the loss sustained by Kerala only 
in terms of acreage of paddy fields 
affected,  they should realise the colossal 
losses that we    have    sustained    
because of the drought.   Kerala,    as you 
know, is a State where we have got some 
amount of surplus electricity because it is 
not fully utilised there.   We have a good 
number of    reservoirs and there are 

some multi-purpose project^ and hydel 
projects also.   But the reservoirs there are 
also depleted now even when the North 
East monsoon is over.   Naturally, that 
part of the country which is supposed to 
have a little surplus    of electricity will be    
suffering now for want of rains.   Power 
generation also will be adversely affected 
now.   If this is the condition now, the 
next season also will fail beacuse of 
shortage of water.   Now, you will 
appreciate that this way the State of 
Kerala will suffer throughout the year.   
Even the northeast monsoon is very little 
there.   So. Kerala will be losing   very   
heavily throughout the year and this will 
affect the entire economy of the State for 
the whole year.   The     general     
economy depends on our agricultural 
economy and, so, if    agricultural    
economy is affected,    the entire    
economy of the country would be  
affected and this will open the door to 
further havoc.   That being, so, I    would    
suggest that the Central Government 
should  adopt a generous attitude in giving 
relief    to Kerala.   Sir,    much has been 
spoken about the loss and damage caused 
to the agricultural economy, not only in 
Kerala, but in various other parts of the 
country.   Sir, very    few    people have 
thought of the agricultural workers who 
have lost their work and who are starving 
in their little huts.   Who will come 
forward to give them relief? That is a very 
important question.   No less a person than 
Babuji knows   the starvation of these    
underfed people, these underdogs in 
society.   Of course, he has    come    
forward    to say that Kerala's  case would 
be     considered. All the same. I would 
like to tell Babuji, I would like to tell the 
Government and I would like to tell the 
House that Kerala requires much more 
relief than what is now being thought of. 
Therefore, I would like to make a very 
very humble submission in this connection 
Kerala will not be satisfied and Kerala 
cannot be  considered to have received 
justice unless the Central Government 
comes forward to help that State witt a 
reasonable amount, with a minimun 
amount    of sixty    crores, by way o: 
relief.   Thank you, Sir. 



 

LTJie   Vke-CIuiirman   (Shri Lokanath 
Misra) in the Chair] 

SHRI B. RACHAIAH (Karnataka): 
Sir, I thank you for calling me to speak 
on this very important Motion brought by 
respected Babuji. Many Members have 
participated in the discussion with regard 
to the situation that has arisen on account 
of excessive floods and extreme drought 
conditions that have prevailed in this 
country. This is not a new phenomenon. 
This is a phenomenon that occurs every 
year. It is not unknown to the Minister in 
charge of the portfolio. With all his 
experience, he has been watching the 
situation in the country for the last 
several years, and at the right time he has 
taken the right steps. Last year when 
there was a bumper crop he held heavy 
stocks so that he may meet any 
eventuality. Therefor, I take this 
opportunity to express my grateful thanks 
and °ft°er ^m my congratulations for this 
step. Otherwise, the situation would have 
been much more difficult and the 
purchasing capacity of the people would 
have been much more difficult. 

Sir, unfortunately, in spite of all the 
efforts the country is suffering and we 
have not been able to control the floods 
on the one hand and we have not been 
able to eliminate drought conditions. 
Problems of such magnitude require very 
serious consideration. Sir, we are very 
fortunate really in having very good 
natural wealth, but we will have to utilise 
this very judiciously. The forest policy of 
the nation is that 33-1/2 per cent of the 
area has to be left for forest-growing. But 
we ere now having only 22 per cent for 
forests in the country. Unless stringent 
measures are taken to force the farmers 
also to set apart a certain portion of the 
area for growing forest we will not be 
able to maintain the national forest policy 
and to maintain ecological balance. 
Unless we maintain this, we will not be 
able to get timely and adequate rain and 
to control the torrential floods. These  are  
all matters 

- which are known to you. For your kind 
information, the Karnataka Government 
has recently passed a Resolution that 
even for removal of a tree from private 
land certain legislation is required and the 
farmers should be asked to grow some 
trees in their portions of the land. 
Similarly, all over the country, farmers 
have to be compelled to grow trees. Of 
course, our youth leader has mentioned it 
in his call to the nation to take it up. But 
unless there is some force, this country 
would not take up this work, and it will 
remain a pious wish. Therefore, I will 
suggest to the hon. Minister to make 
suitable legislation for the entire country, 
so that this is taken up on the national 
basis. 

Secondly, about floods, it takes a long 
time to link up one big river with any 
other river, as has already been men-
tioned by Mr. Narasimha Reddy. It may 
take many more years to fructify. But it is 
a project which has to be pursued at any 
cost, even at the cost of our national 
exchequer, and even if we have to 
approach the World Bank for assistance. 

With regard to drought-prone areas, 
several schemes have already teen there. 
Sir, in this connection we have been able 
to do some very good research work. 
Varieties of wheat, paddy, jowar, etc., 
have been evolved, and as a result of this 
we have achieved good results and we 
have done well. But so far as dry farming 
is concerned, we have not paid so much 
of attention to it. Very little has been 
done in this direction, and much more 
needs to be done. Whatever water is 
available in our country, either rain-fall, 
river-fed or snow-fall, etc., comes to 
about 47 per cent. The rest of the water, 
either from underground or rain-fed etc., 
will have to be conserved. Soil 
conservation measures have already been 
taken, but these have to be increased to 
the maximum today. It gives work to a 
larger number of people. It also conserves 
the moisture and the soil will not be 
eroded. It is one of the major items under 
the relief works which has to be    
concentrated 
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upon. Then I come to sub-soil water. 
Many of our engineers go to a liver, find 
out a discharge and prepare a pro. ject for 
construction of a dam or a reservoir. 
They do not go to a drought-prone area to 
find out how much water is available 
underground and how much of it is 
required to irrigate 1,000 or 2,000 or 
5,000 acres of land. You have to give 
instructions to the engineers to find out 
the sub-soil water in the drought-prone 
areas so that when they prepare a project, 
it should become a permanent feature for 
building a reservoir, lifting water to a 
higher level and feeding those areas. 
Then alone, the problem of drought-
prone areas can be tackled. Since the 
contractors get very little margin, they 
will not be enthusiastic to take up this 
work. In spite of my best efforts for the 
last 25 years, I have been successful in a 
few cases. Therefore, this is my humble 
suggestion. You are aware that it has to 
he done in all the taukas. When plans for 
the drought-prone areas have to be 
prepared, you have to take I'nder-ground 
water into consideration. 

We have been stressing about food-
grains. We are forgetting about animal 
food. We have to pay more attention for 
tapping the valuable food resources. For 
example, poultry and piggery 
development can be taken up on a large 
scale in the drought-prone areas. Now 
that the bonded labourers have been 
released, most of them find it difficult to 
rehabilitate themselves. Most of them can 
be formed into cooperative societies. 
They can be asked to take up poultry, 
dairying and piggery. These animal foods 
will also supplement our food deposits. 
Also, the people will have gainful 
employment. 

I have seen in my area that even 
though the people are asked to work, 
they are unable to work because they 
have nothing to eat. Some gruel centres 
have to be started. In cases where they 
cannot get food, some food has to be 
served and some foodgrains have to be 
given in partial payment of their wages. 
So far as Karnataka is concerned   they 
have asked for 21 crores 

of rupees of relief from the Centre. Only, 
7.5 crores have been approved and 3.5 
crores have been approved This is only a 
small drop in the ocean. As I have said, 
many of the people are finding it difficult 
to get even drinking water in some parts 
of the country. Out of 182 talukas, 131 
talukas are in the grip of grievous 
drought conditions. This is the position 
in my State, it is really a pitiable sight to 
see the people without food and without 
work I will, therefore, urge upon you to 
see that whatever relief the State 
Governments have asked for is given to 
them. 

There is one more point. I raised it last 
time also. There are some projects which 
are going on. There may be some inter-
State dispute in regard to them. It is high 
time that we shake off this narrow 
thinking, that we think in terms of 
national interest and that water is 
considered as one of the national assets. 
Wherever dams have been constructed, 
the channels have to be dug and 
clearance has to be given. You have 
appointed a Commission. Whatever the 
Commission decides, each State should 
be made to accept it. Otherwise, it will be 
a waste. The water will be reserved and it 
will not be utilised and we will be in the 
same condition as we were in the 
construction of projecfs. Therefore, in the 
Kalani and the Hemavathi and Hari-angi 
dams have been constructed end water 
has been stored. And when Tamil Nadu 
was in difficulty in not getting the water, 
the Karnataka Government, on your 
advice, Sir, discharged the water for 
protecting the crops. Therefore, this is a 
national wealth irrespective of the State 
to which the river belongs. As an elderly 
statesman, your words will be respected 
all over the country. You please see to it 
that these river water disputes are ended 
early and the water is utilised to the best 
advantage of the country. 

With these words, Sir, I conclude. 
Thank you, Sir. 
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"The Indian Metereological De-
partment had indicated that following a 
cyclone in the Bay of Bengal, which 
drifted for some time 

to Orissa,  a  deep     depression was 
formed around    Hazaribagh     about the   
11th     September,   1976.      This 
depression hovered    around Hazaribagh  
for  more   than  a   week  in   a loop  
formation   and  yielded  torrential rains in 
the catchment areas of the Sone, the 
Poonpoon, the Durga-wati,  the    
Karamnasa,  the    North Koel, the Auranga 
and the    Ganga. This  depression  became   
weak  only after the 20th September, 1976.    
At places the rainfall was upto 800 mm. in 
just 36 hours.    Due to unprece. dented  
torrential  rains     since   11th September,     
1976     almost  all     the South  Bihar   
districts      experienced    . serious    
drainage    congestion.    The Ganga went 
up to the highest flood level    of     1975     
at    Patna.      The river Poonpoon    broke 
its    highest flood level of 1905.    It was 
also for the    first  time    that the     
unusual synchronisation of high floods in 
the Ganga, the Sone and the Poonpoon 
took  place.     For  the  first  time  in living   
memory   the     drought-prone districts  of  
Rohtas,  Palamau,  Mon-ghyr had a 
tranmatic experience of floods.       The    
fury of the    rivers Karamnasa,     the    
Durgawati,     the Poonpoon,    the    
Batane    and    the North Koel  was     so 
unprecedented that large  areas  of Rohtas,  
Auran- t gabady   Daya,   Patnaj  Nalanda   
and Palamau  districts     hitherto     consi-
dered   flood-proof     were  also   very 
heavily flooded this year.    The district      
headquarters      of      Rohtas, Aurangabad,     
Gaya,     Nalanda  and Palamau     and     
the     sub-divisional headquarters  of     
Jehanabad, Bhab-hua  and Hilsa were also 
inundated for the first time in living 
memory." 
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some otner place tnere are neavy rains. As most 
of our imenos have suggested in this august 
House, there should be a policy to utilise more 
water and thus get relief from the drought and 
also save people from floods. Though it is a 
difficult task, we should have a national policy at 
which our Government is striving, today. But, 
Sir, I am of the opinion that in our country we 
are not making use of the national water resour-
ces even to the extent of forty per cent and in 
certain States it is about thirty per cent or 
something like that. So, we have to draw up a 
national policy about this and make use of our 
national water resources. It is not as if we are 
keeping quiet. In certain places we have already 
made arrangements to tap ground water and the 
Government of India is assisting the State 
Governments to tap these resources. But 
something more has to be done in this line. 

Whenever we discuss about the droughts, 
Andhra Pradesh alphabetically also comes first 
in this regard because there are certain 
permanent pockets like Rayalaseema and Telan-
gana which are drought-prone areas and which 
always get affected by droughts. I think, of late, 
the Government of India has been getting 
reports from Andhra Pradesh where not even 25 
per cent of the crop is going to be realised, 
especially in Rayalaseema. The State 
Government is expecting to get something 
more. Some relief measures have been taken 
and arrangements have been made and I quite 
agree with our friends that whenever these flood 
and drought relief activities are going on, there 
is a thinking in the minds of the people that it is 
a cheap money and there is a lot of wastage. It 
is also a fact that 4 P.M. 
we have to make some permanent 
arrangements for them. But we have to do it on 
a sound basis. Otherwise, whenever floods 
occur, if the Central Government or the State 
Government gives them Rs. 100 or Rs. 200, the 
people, to forget their sorrows, would spend 
the money by drinking arraek and so on.   If 
this happens, the people 

SHRI JANARTJHANA REDDY 
(Andhra Pradesh): Mr. Vice-Chair, 
man, Sir, I am thankful to the hon. 
Minister Shri Babuji who came forward 
with a Motion that is being discussed 
now, about the recent floods and 
droughts in this country, which is an 
important issue. Sir, as my friend has 
rightly pointed out, it is a country where 
in one place there is a drought because 
of no rains and in 



 

will permanently remain poor. This is 
happening. We have to draw up a plan by 
which we can permanently solve this 
problem. I do not say that this can be 
solved overnight. We have to draw up a 
master plan and implement it 
periodically. 

Sir, I came today from my district Nellore.    
In the recent floods, thou--sands of people 
have lost their homes, their belongings 
and     their    family members.    In the 
recent unprecedented rains on the 16th, 
17th and 18th •October, the three rivers hi 
this area, namely,   Swarnamukhi,   
Kalangi   and Pamula Kalva were flooded.   
The rains started on the 16th   morning.   
By the 16th evening, these three rivers 
were in spate.   The situation was 
unimaginable.    Many villages have been 
washed away. Eighteen thousand houses 
have been    washed away    rendering 
90,000 people homeless in my district, 
Nellore alone.    The  district   officials     
were unable to reach the affected places 
for nearly four or five days.   Sir, I myself 
was cut off    from the    mainland for 
about 4 days and    there was no com-
munication.    I was touring this  area 
yesterday along with the Chief Minister, 
Shri J. Vengal R'ao.   Many people 
showed us photographs to    show how 
they were living in these parts, particularly 
during those four or five days. This is    
the    district where    Swarnamukhi and 
other    rivers are    flowing. For the last 
25 years, we never had this kind of floods.   
There have been heavy damages  in  the  
recent floods. When we went round and    
when we heard about these    incidents, it    
was heartrending.   A Girijan who was liv-
ing in a hut was unable to run away when 
water came in and he   climbed up a tree. 
His wife could not do so and she got 
washed away in the floods.   A man 
caught in the floods held a live electric 
wire and he    died.    You can imagine the 
height of the water.   Similarly, ten people 
died    because of the floods.   I have seen 
with my own eyes that the courses of    the 
rivers    have changed.    The    State    
Government is taking all steps to assist 
them.    But giving Rs. 100 for a hut is not 
enough. The Chief Minister has enhanced 
it to Rs. 150 after    seeing the devastation. 

With this amount, will a poor man be able 
to lead a normal life again and live in the 
same place? There is a village called 
Nadella Vari Kandrika. Seventy houses 
were there in the year 1957. In the earlier 
1957 flood*, the village was completely 
washed away. The people went and 
settled in another place and called it 
Gandhi Nagar. There were nearly 140 
houses. All these , houses, including the 
livestock, poultry and other things, have 
been completely washed away now. This 
is the place Sullupet Taluk where the 
work of national importance (at ISRO is 
going on. The SHAR project is there. So, 
unless something is done, perhaps the 
State Government will not be able to take 
up the big task and make permanent relief 
works, like constructing permanent flood 
bank or carrying out some such technical 
work so that they can arreast the flood 
flow at these places technically feasible. 
It is the Government of India that has to 
do something. We have sent telegrams. 
We have sent an appeal to our Prime 
Minister, Shrimati Indira Gandhi, to send 
a Central team to investigate, find out and 
assess the damage. Till yesterday the loss 
estimated by the district athorities has 
been of Rs. 4.5 crores. The State 
Government was able to give about Rs. 
49 lakhs immediately to take up repairs of 
the tank. The main aim now is to save the 
standing crops. Sir, the situation that ia 
prevailing there is very pathetic, t have 
myself toured for four days. Perhaps there 
is no village which I have not seen. Gudur 
and Sullurpet, these are the two talukas 
where 80,000 to 90,000 people are now 
homeless. Per. haps this is a small place 
but the damage that has occurred is too 
heavy. I request the hon. Minister through 
you, Sir, to send immediately a Central 
team to find out the damages and do 
something immediately. 

I want to bring to the notice of the hon. 
Minister one more thing. There is a 
railway track between Gudur and Madras 
which has been doubled and 
strengthened. As usual, we had to do it 
but, unfortunately, there are no pre per 
outlets for this water to go out. 
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The result is that the tehsil headquarter has 
been submerged with 8 ft. oi water. Something 
has to be done. The railway track has also been 
washed away. I have got a few photographs 
with me. Some of my friends gave me those 
photos. I have just shown them to our Shindeji 
and I'am going to show them to our Babuji 
also. The condition is really pathetic. Sir, the 
State Government has been doing every thing 
possible. I request that something should come 
from the Centre also immediately. Some 
assistance should be released from the Centre 
so that these people who are rendering service 
could do something more and bring the 
conditions of normalcy. 

Sir, to save the standing crop supply of 
manures is an important task. Thousands of 
acres of land has been sandcast. 1 do not think 
any farmer, however, big he may be, will be 
able to take away the sand silt and bring the 
land reclaimed. I only appeal: Without the 
liberal assistance of the Government of India, 
the State Government will not be able to do 
every thing at this stage. Sir, I am one who 
feels that the Government of India is doing 
and has done a lot in places like Bihar and 
U.P. and they are doing a lot in other places 
wherever there is a need. While I request the 
Minister to have a national policy to eradi. 
cate this kind of thing permanently through a 
long-term plan, immediate help should be sent 
to our State so that they may improve their 
position. 

Thank you, Sir. 
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SHRI SANTOSH KUMAR SAHU 
<Orissa): Mr. Vice-Chairman, Sir, at the 
beginning, I offer my heartiest thanks to 
the honourable Minister for presenting 
this motion before the House to have an 
appraisal of the flood and drought 
situation in the country. Sir, any observer 
of the Indian economy knows too well 
that the Indian economy depends upon the 
vagaries of nature. Though by 
.subsequent planning and declaration of 
the emergency and instilling the sense of 
discipline in our industrial -sector we 
have developed to a certain extent, by and 
largo, still today who can say that the 
Indian agriculture is not free from the 
effect of monsoons? As it has been 
pointed out by honourable Members, 
every year there is a discussion regarding 
drought and flood in different parts of the 
country. As we know, whatever planning 
we may undertake in the country, until we 
basically think of agriculture which 
produces 50 per cent of the GNP—and 70 
per cent of the people in India who 
depend upon agriculture—and the two 
chronic problems •of drought and flood 
are tackled by continuous planning and 
successive development of agriculture, 
we cannot boost our economy to a great 
extent. Luckily last year there was a good 
and bumper crop. We congratulate the 
honourable Agriculture Minister that 
there is sufficient stock -of foodgrains rf 
17 million tonnes, which gives m a hope 
for survival this year. But if we see the 
abysmal poverty and the suffering of the 
poor cultivators, we cannot say that there 
is a stage of great development, We know 
that the floods have ravaged this year 
some parts of     U.P.,   the 

northern part of Bihar, Assam and some 
other places where floods were unknown. 
The drought has affected, all the southern 
States, Orissa, Madhya Pradesh and also 
Bihar. I humbly put before the House that 
this year there is a peculiar type oi 
drought. The people who were cul-vators 
had a lot of hope; their crop wa9 
developing very nicely; they had put in 
the maximum effort to get a bumper crop. 
But at the last moment, the rain did not 
come for one and a half months, and the 
land dried up. If we go to their lands, we 
see some crops standing, some trees 
green, but the earth is parched, it is 
broken into pieces. There is no hope of 
the trees or the crops surviving. This is 
the position in my State Orissa where the 
drought has come very severely. 

We have to think of two kinds of 
remedies. One is a temporary remedy for 
the survival of the poor cultivator for 
some months till he gets another crop. 
Then it is very essenital that we must 
have a permanent plan drawn up to check 
this evil of drought and flood. We have 
to have a twenty or thirty-year plan, 
during which time our agriculture should 
be put under a firm grip, so that we need 
not depend upon the vagaries of nature. 
We cannot control the monsoon; it can 
come and behave in its own way. It 
cannot be controlled by man. But in India 
the problem is like this. We have 
sufficient water resources. Many big 
rivers are there but their waters flow into 
the aea. If we can harness those waters 
and utilise them, we can at least control 
the drought-prone areas which have been 
suffering even before Independence, 
from the beginning of the century. 

It has been rightly pointed out that 
there has been no co-ordination among 
the different Ministries so that we can 
have a national programme very much 
relying upon the development of 
agriculture.     Ag has been 
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pointed out by many Members, des 
truction of forests has been indulged 
in not only by the ordinary people 
but certainly sometimes also by the 
Government departments. The forest 
department is keen on getting royalty; 
these people do not realise that the 
prospect of good agricultural develop 
ment depends upon this important na 
tural environment. Now they think of 
having new forests. An important 
chapter has been the growth of forest 
ry. We in India are in dire need of 
preserving 33 per cent of land as 
forest. But we do not have that much 
of forest area, we are short of 10 per 
cent, below the minimum required. 
But when we have big projects, we 
cut down the forest. But correspond 
ingly afforestation is not taking place. 
So, the natural environment is getting 
worse and rainfall is dropping. Affores 
tation will definitely give a greater 
impetus in future to our agricultural 
development. I humbly put before 
you that forest is very important to 
maintain the natural environment. The 
developing countries are giving a lot 
of thought to developing forests. We 
should not also jug behind; we should 
go ahead. » 

There should be an integrated agricultural 
development plan. Agriculture as such must 
get top priority in planning. Of course, we 
have laid a lot of stress on irrigation during 
the emergency and in the Fifth Plan. That 
alone will not solve the problem. We should 
have a plan of 30 years within which we can 
irrigate large areas. 

My other point is about the backward areas 
where the people do not have even Rs. 20 
monthly income. That is below the minimum 
standard of earning. Who are they? They are 
the poor cultivators, agricultural labourers in 
the backward areas, in The drought-prone 
areas. And when the crop fails, what is the 
condition of these people? 

I may iust mention before you a very 
pathetic and heart-burning story. 1 have 
visited recently the different districts of 
Orissa. In Ganjam people were telling me     
that because     the 
S73 RS--6. 

drought situation was so bad and because 
there was no hope of a rabi crop in the coming 
future as there was no moisture content in the 
soil, *he people were moving in thousands to 
the north, leaving their hearths and homes. So 
also is the case in sunder-garh district. In my 
district, Mayur-bhanj, in Bahaeda area the 
position has come to this that people are leav-
ing their hearths and homes in search of jobs 
in other places. Now, I congratulate the hon. 
Agriculture Minister for having taken some 
steps in the past and especially last year to 
slove some of the inter-State river disputes. I 
know that on the Subernarekha scheme, there 
has been agreement between Bihar and Orissa. 
I hope that with the persuation and the able 
guidance of the hon. Agriculture Minister, the 
agreement with the West Bengal Government 
can also be secured. This will help to irrigate 
even the parmanently drought-affected areas. 

Another important point is, the Government of 
India has rightly considered the problem    of 
drought-prone areas    in different    states. But    
my humble submission before the House is that 
though the scheme has been there for the    last 
three   years,    again the drought has brought 
so much of suffering. Why?  I will only humly 
submit before the    hon. House that in those 
areas where    the drought-prone area schemes 
are working, it is very necessary that the 
development technology, the pattern of crops, 
the behaviour of the cultivators and so on must 
also be taught in the proper perspective.   We 
know that from ages long, our administration, 
the    people of our revenue administration, had 
been giving much importance, where there was 
no source of major irrigation, to small tanks so 
that some patches of land hi different areas 
could be irrigated.   My submissions is that in    
the    drought-prone areas, we have to    evolve 
a process where by we can germinate some 
seeds which can yield a larger crop in smaller 
period of   time. As you know, in Punjab and 
Haryana, where we grow 
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[Shri Santosh Kumar Sahu] wheat, they 
have developed a better seed than the 
Mexican seed. But in the paddy-growing 
area, this has not been done and the modern 
technology has not gone to the drought-
prone areas. Another important factor is that 
now when the population is increasing, 
people are depending more on paddy, but 
the paddy crop has not developed much. 
Now, coming to other points, as there is 
shortage of time> there is the drinking water 
problem. As has been rightly pointed out by 
my friend, Mr. Nanda, 11,000 villages   in 
Orissa which have been surveys^ under    
the Minimum Need Programme have    no 
drinking water. And even in other areas, 
which have very much less of drinking 
water, this is  the greatest problem.   (Time 
bell rings). So my humble submission 
before the House is that an   ad hoc grant, to 
eradicate this suffering of the people, must 
be made from the Centre to the States 
before the Central team visits the area- The 
final grant may be made    late. And    the 
Central    team should go and   eppraise the 
needs of the area as quickly as possible.   
The other point is, we have to make plan-
ning for the coming years to enable these 
people to survive. The drinking water 
problem is another very important problem 
to which we have to give much more 
importance. 

Lastly we have    to think of some 
permanent   solution. It might require bigger 
planning   ai?d it might require larger 
resources.     We have to evolve a solution 
by which we can save the cultivator from 
floods and ravages of drought. We know the 
areas    which have been suffering 
chronically. Especially the flood grain 
affected areas are the better   areas   for the   
growth of wheat or paddy. If we eradicate 
the problem of Hoods, these areas can offer 
potentialities of greater growth of food. It 
might involve  bigger planning;  it might 
require a let Qf investment. In this 
connection 1 would like to mention that one 
of    our former Governors, Dr. Khosla, who 
was a great engineer jalso, made a report "A 
Decade of Des- 
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THE VICE-CHAIRMAN (SHRI 

LOKANATH MISRA): The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
forty-six minutes past five of the 
clock till eleven of the clock on 
Thursday, the 4th November,  
1976. 

 
 
 


